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[Mr. Speaker]
He will pass it on to him, You cannot
expect him to be ready in a minute. If
he wants to make a statement any time
during the day, he will be allowed to do
s0. Don't make the walk-out so cheap.

SHRI 8. M. BANERIJEE: Sir, I have
a very small submission to make. The
coming three days are holidays. I hope
you do not want the strike to continue.
The Labour Minister was here and he
has heard some of our submissions. So,
you should direct the Mimster of Par-
liamentary Affairs to request the Labour
Minister to make o statement.

MR SPEAKER: In such matters theie
is no need of my direction. I will allow
the Mmister to make a statement any
time he likes But there is no question
of my directing him to make a state-
ment. No, I am not prepared to do that.
If the Minister has heard the submissions
and if he wants to come out with a
statement any time during the day, he
will be allowed to do so.

1331 hes.

DEMANDS FOR GRANTS, 1973-74—
contd.

MINISTRY OF IRRIGATION AND POwErR—
contd.

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI BALGOVIND VERMA):
Mr. Speaker, T was telling you the
other day that T am grateful to all those
hon, Members who have participated m
the debate. They have made very valu-

able suggestions and § sm sure my
Ministry will be benefited by those
suggestions,
13.32 Wrs.

[MR. DEPUTY-SPEAXER in the Chair)

India is predominently an agricultur:l
country and more than 70 per cent of
our people depend upon  agriculture.
Therefore, it i3 very necessarv that agri-
culture should play a very important role
in our country. OQur population is in~
creasing and in order to feed the in-
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creasing mouths it is very necessary that
agriculture should be carried on on sound
lines, In order to carry on agriculture
on sound and scientific lines, irrigation
is very much needed. Therefore, irnga-
tion is one of the very important com-
ponents of the process of development.
This has been recognised and irrigation
has been given a proper place in our
plans.

It has been mentioned that irrigationr
has not made much headway in our
country. It is true. There s demand for
irrigation all round and looking towards
the resources we have not been able to
make much headway in this direction.

Before 1951 the irrigational facilities
available from medium and major irri-
gation schemes came to 9.7 million hec-
tares. After 1951 we have made much
progress and additional irrigation poten-
tial has been created. By the end of
March 1973 we have reached at the
additional figure of 10.7 million hectares.
In other words, the irrigation potential
has almost doubled. Since 1951 we have
teken up 589 major and medium pro-
jects out of which 361 have been com-
pleted and the result is that 1€y million-
hectares have been provided with irriga-
tion facilities. After all those schemes
havé been completed, an additional
irrigation potential will be created to the
extent of 10.8 million hectares. Taking
all these schemes together, the irrigation
potential to the extent of 31 million hoc-
tares will be there from major and
medium schemes.

For irrigation projects, we have speni
about Rs. 275 crores in 1972-73. For the
whole of the Fourth Plan, there is a
provision for Rs. 953 crores. But since
the States are putting more emphasis on
irrigation projects, this amount is likely
to go up to Rs. 1200 crores, So far as
the Fifth Plan is concerned, the Plan
provision is going to be about Rs, 2100
crores,

A charge has been laid at our door
that we are not taking interest in the
irrigation schemes. That is not correct.
It will be clear from this very fact that



165  Demands for
the Government is taking up special wel-
fare schemes. As such, the Central
Government is  going to give  special
assistance to the States. We had started
a scheme in 1969 in order to carry out
intensive field investigations for irrigation,
flood control and power schemes. This is
a more or less welfare scheme, What the
Government wants is that investigations
will be carried out to find out good irri-
gation schemes in the country and, at
the same time, these will provide em-
ployment to unemployed engincers and
other technical hands.

In 1969-70, 1970-71 and 1971-72, the
Government have given loan assistance
to the tune of Rs. 809.68 lakhs to the
State Governments for the purpose. In
1972-73, the Government had decided to
give up loan assistance and instead the
Central Government came out to give
Central assistance m the iorm of grant
from 1972-73. The Planning Commission
bas also come out with eatra  special
assistance in the form of grant during
1972-73 to the tune of Rs. 605.63 lakhs.
There is also a provision for Rs. 496
lakhs in 1973-74. As I said before, these
schemes are going to provide employ-
ment opportunities to qualified cngineers
and other technical hands. In 1972-73,
as many as 3429 engineers and  other
technical persons got employment, In
1973-74, 3734 engineers will be getting
employment. The number of schemes
which have been taken up for investiga-
tion are 698 and swurveys of some of
them have already been completed,

It has been raised here over and
again that Government is not doing any-
thing to minimise the menace of floods.
Government is alive to its duty., There
are a few rivers which are noted for this
menace—the Brahmaputra river, the
Ganga, and its tributaries like Sharda and
Ghagra—and there are some other rivers
also which are causing floods year after
year. As the hon. members know, ours
is.a country where rains are most uncer
tain. Sometimes there is complete drought
and sometimes the vagaries of matute
are such that there are too much of
raing and as a result of those rains, there
are floods. These floods are caused, as
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we have been able to understand, by con-
gestion of drainage and ubsence of
natural  drainage lines, by obstructions
caused by canals, roads and railways and
by inadequacy of waterways provided in
the developmental works; and sometimes
dams also give way due to excessive
rains, These are some of the things which
cause floods. Every year, we find, the
average area affected by floods is 67
lakh hectares and out of this area nearly
26 lakh  hectares in which crops are
sown are destroyed. It has been assessed
that the damage to crops, on an average,
is to the tune of Rs. 88 crores; apart
from this, there is damage to houses,
public property, loss of human lives and
cattle, and indirect loss to communica-
tions and disruption of other essential
services. All these taken together, the
loss goes to an average of Rs. 150 crores

We have seen in  reccnt years that
there are cyclones which are accompanied
by heavy rains and the resultant floods,
and we have seen that, in Andhra Pra-
desh and Orissa, they have caused havoc.
The population which has been affected
bv cyclone and flood havoc in 1972
is 200 lakhs, the area affected is 56 lakh
hectares, and the loss suffered is of the
order of Rs. 147 crores.

We have taken some relicf measures
also. We started the national programipe
for flood control in 1954, and much
work has been done during the last 18
years. We have tried to collect basic
hydrological data; we have taken up cons-
truction of embankments, improvement
of river channels, and raising of level of
villages; and investigations have been
carried out for formulation of long-term

proposals.

We have made much progress. 1 shall
mention a few achievements which we
have made upto March 1973: construc-
tion of mew embankments 7,375 kilo-
metres, drainage channels 11,134 kms.,
town protection schemes 197, raising
level of marooned villages 4,585; the
area saved as a result of these works is
65 lakh hectares. We have spent a
huge amount on flood conirol. Till the
beginning of the Fourth Plan we had
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[Shri Balgovind Vermal

spent Rs. 185.32 crores. During the
Fourth Plan there has been a provision
of Rs. 138 crores. The outlav proposed
in the decade plan upto 1981 is of the
order of Rs. 540 crores. The tentative
outlay for the Fifth Plan is Rs, 300
crores. We hope by 1981 we will be
able to protect 50 per cent flood prone
area, 1.2, 106 lakh hectares of land
from floods. The States have been asked
to prepare comprehensive plans and to
fix up the priorities of work.

Sir, flood control is a State subject aml
the Central Government tries to help
the States in the form of certain block
grants and loans under the plan schemes
not tied to any particular project or head
of development. The Central Govern-
ment also renders technical assistance in
the formulation and implementation of
the schemes.

We have also taken certain other
measures like setting up of flood fore-
casting centres. There was a flood in
1959 in the river Yamuna and, therefore,
for the first time a flood forecasting unit
way set up at Delhi for Yamuna. Then
a techmical committee was appointed in
1969 which suggested that some more
flood forecasting centres should be set
up. After the floods of 1968, six flood
forecasting units have been located at
various places in the country. In 1973-74
further improvements are going to be
carmed out by putting up a wireless net
work and various other cquipments like
the installation of rain and river gauges.

We have spent nearabout Rs. 65.G7
lakbhs in 1972-73 on these flood forecast-
ing measures and in 1973-74 we are
going to spend Rs. 94 lakhs. The total
approved outlay for the entire Fourth
Plan is Rs. 342 lakhs. In addition, a
provision of Rs. 9.50 lakhs for a Flood
Forecasting Centre at Rajahmundry for
the Godavari Basin and a provision of
Rs. 20 lakhs for meteorological offices
has been made for 1973-74.

A Committee of Ministers on Floods
and Flood Relief was set up in 1970
which recommended setting up of Flood
Forecasting Centres on other important
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tivers also and the Govergment is look-
ing into the matter.

Then I come to erosion. There has
been some erosion both by the rivers as
well as by the sea. Erosion is a perpe-
tual feature in those rivers where there
are high floods, particularly, in the .
Ganga Basin as  also the Brahmaputra
Region, Government is fully alive to
this problem and the Government is
going to take-ovey the control of the
Brahmaputra river so far as floods and
other things are concerned and for that
purpose, a Brahmaputra River Control
Board is going to be set up very soon.
So also for the Ganga Basin, therc is
a Ganga Flood Control Commission, A
Ganga Flood Control Board has also
been set up with the Chicf Ministers of
States as Members and the Central Irri-
gation Minister as its Chairman.

So also sea erosion is taking place at
some of the places and this is more acute
in Kerala. Out of 560 km, 320 km of
coastline js subject to erosion by sea.
Besides causing damage to dwelling houses
and other buildings, this also poses a
threat to national highways and railway
lines at some places where they run along
the coast. Sea erosion in Kcrala is very
serious and we are paying our utmost
attention towards this also. Anti-erosion
measures like construction of sea walls,
groynes etc. were initiated at the cnd of
the First Plan and we have got in the
Fourth Plan an outlay of Rs. 500 lakhs
for this purpose. The expenditure was
Rs. 352 lakbs during the first four years
of the fourth plan. The State Govern-
ment anticipated additional outlay of
Rs. 270 lakhs by way of special assistance
from the Centre. The total anticipated
outlay on anti-sea erosion works during
first four years of the Fourth Plan is of
the order of Rs. 622 lakhs. The coast-
line which we are going to protect by
these schemes during the fourth plan
would be 214 k.m, bringing the total
upto March 1973 to 93 KM, A length
of 72 KM had been protected upto be-
ginning of the Fourth Plan, The outlay
proposed by the State Government for
1973-74 is of the onder of Rs. 1.5 crores.
Special Central Assistance js also being
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given outside the plan to the tune of
Rs. 2.5 crores. The total outlay fqr
1973-74 is Rs. 4 crores. This project is
to be completed by 1982.

Anti sea-erosion works are taken up by
the State Governments. The Govern-
ment of Kerula have stated that the anti-
sea erosion worhs are beyond their re-
sources and that is the rcason why the
Centre had recently agreed to provide
some special financial assistance outside
the plan to the Government in order to
enable them to implement the programme
of works in the last two years of  the
Fourth Plan. The Kerala Government
suggested that anti-sea erosion programme
should be treated as a centrally-sporsoied
scheme. This is a matter on which a
decision is yet to be taken and we are
considering it.

The Beach Erosion Board was also re-
consututed in 1966, They will make a
thorough study of the coastal crosion pro-
cesses and of all things esscntial to tachle
this problem and to proceed ahend in a
scientific and coordinated manner,

References were made to power short-
ages m the country. There is no doubt
that there is power shortage. Power pro-
jects are very costly.

=Y wredE qm (SEY) @ g
2z wfefad a O =es W@
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SHRI BALGOVIND VERMA: These
power projects are very capital intensive
and we have been able to makc some
headway in this direction. according to
the availability of resources. Before 1951
there was 2.3 million k.w. of power avail-
able in the country and by March 972
it was 17 million k.w, The demand is
increasing every day and in a developing
economy it is bound to increase. Against
4th Plan tarpet of about 23 million k.w.,
}here is a gap of 3.5 million k.w. There
IS a gap and we do not deny it. By the
end of March, 1973, 18 million k.w. has
been installed, and we hope to instal
more; we wanted to instal 23 million
k.w. by the end of 4th Plan, but due to
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circumstances beyond our control, ¥
think we shall be able to instal only
about 20 million k.w. of capacity.

There are reasoms behind this short-
fall of 3.5 million k.w., and they aie:
delay in the delivery of muin equipment
by indigenous suppliers such as the HEI.
and the BHEL and others, delay in com-
pletion of civil works, because some-
times, cement is not available, and some-
times steel is not available, delay in erec-
tion of plant also, because the pecessary
equipment could not be made available:
lack of financial resources; and delay in
receipt of replacement stores, All these
things were responsible for the shortfall
of 3.5 million k.w. of energy.

The demand for power is increasing by
12 per cent every year. This is a well
known fact. In order to keep pace with
the growth of demand, we are laying
emphasis on further massive investment
on gencration of power. At the same
time, we are also taking in hand adequate
measures for transmission and distribu-
tion of power. We have also constituted
two committees of experts, onec for the
hydel and the other for thermal power
stations, to go into details in order to
plug the outages of the existing plants.
We have also tried to expedite the com-
pletion of plants under construction.
Rapport has also beecn established with
the Ministry of Industrial Development
for the timely delivery of equipment. We
are also making arrangements 1o get spare
parts at the earliest.

The report of the Study Group which
was apponited in order to assess the
load demand made out in 1972 proved
useful in formulating the Fith Flan ow
power. The Power Survey Directorate
in the CWPC which has bcen entrusted
with the task of dfawing up a firm and
dependable forecast of the country's
power equipment, has undertaken annual
electric power surveys with a view 1o
indicate power supply and icmand sima-
tion in respect of all the States/Urion
Territories individually, region-wise and
for the country as a whole for a period
of four or five yeats hence. Seven sur
veys have been completed so far, The
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study has been found to be useful mn
taking corrective measures for improving
the power supply situation in the coun-
try.

For power development, huge sums me
needed, As I have just now stated, ac-
cording to the availability of resources
we have been able to penerate power,
but this time we are trying to put in
more funds for the purposes. In the
Fifth Plan, there is provision for Rs. 5700
crores for generation of power. But our
plans are very ambitious, and, therefore,
we are hoping that the funds will still go
up.

We have also decided to go in  for
power gemeration in the Centrsl sphere.
We have made a beginning in this direc-
tion. We are establishing now four Cen-
tral power projects, one at Badarpur here
in Delhi, another at Loktak in Manipur,
the third at Baira Siul in Himachal Pra-
desh and the fourth at Salal in Jammu
and Kashmir, ‘These projects arc pro-
gressing, and we hope that very soon, we
shall be able to get enmergy from Badar-
pur.

We have also decided in principle to
establish giant size thermal power stations
at the coal pit-heads. This is to ensure
that we have not to carry conl to far off
places. Only what will be needed is to
take this power to the rest of the coun-
try.

14.00 hrs,

Many hon. members talked about iural
electrification and some complained that
some States are lagging far behind in
this respect.

SHRI JYOTIRMOY BOSU: What are
Government doing to bring up the back-
ward States to the national average?

SHRI BALGOVIND VERMA: I am
coming to that

More thgn 75 per cent of the people
live in villages and unless there is some
improvement in the way of living of
people in villages, we cannot hope to
take India to our desired goal. With
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that end in view, we established a Rural
Electrification Corporation in July 1969.
As you know, this Corporation has done
yeoman service to our couatry. The main
object of rural electrification is to in-
crease agricultural production by provid-
ing energised irrigation which  brings
radical changes in the technique of culti-
vation, crop pattern etc., alsp to promote
development of small scale industries
and agro-industries in the rural sector.
It will also give employment to those who
have no employment either because of
very little land with them or otherwise.
In our country there are 5,66,878 vil-
lages. The percentage we have been able
to achieve in the matter of electrification
is 23.6. This is really very little in
comparison to other countries,

SHRI D. N. TIWARY (Gopalgani):
One per cent per year since independence.

SHRI BALGOVIND VERMA: At the
beginning of the Fourth Plan. only
73,722 villages had been electiified and
10.88 lakh pump sets energisedy During
the Fourth Plan alone, 75,000 wvillages
were to be electrified and 15 lakh pump
sets to be energised, but upto 28th Febru-
ary 1973, 134,160 villages have bcen
clectrified and 21,37,013 pump sets enei-
gised,

What the Rural Electrification Cor-
poration does is to call for «chemes from
States for purposes of rural -clectrifica-
tion. The States sent in 633 schemes,
out of which REC sanctioned 410. The
toatl loan assistance sanctioned by REC
till 28 Febrvary, 1973 was Rs. 227
crores.

In the fourth Plan, for the States and
the Union territories, provision has been
made for a sum of Rs. 294.69 crores
and in the Central sector, a provision has
been made for Rs. 190 crores. This
amount of Rs. 190 crores will be dis-
bursed through the REC. For the Fifth
Plan also, a tentative estimate has been
prepared by the Ministry, and we hope
to electrify 1.31 lakhs of villages, and
energise 25 lakhs of pump-sets, For this
purpose, a sum of Rs. 1,400 crores is
being provided.
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SHRI D. N. TIWARY: All thesz figures
are given in the report. You say rome-
thing new.

SHRI BALGOVIND VERMA: Mr,
Jyotirmoy Bosu asked how we are going
to make good the deficiency in some of
the States.

SHRI JYOTIRMOY BOSU: Especially
the ecastern States—Orissa, Assam, West
Bengal and a part of Bihar—which are
far below the national average.

SHRI BALGOVIND VERMA: There
are State which are far below the na-
tional average. For that purpose, we
have decided to open regional nffices of
the Rural Electrification Corporation. For
example, one office is going to be oren-
ed m Calcutta and officers of that office
will be required to go to and visit all
those States and help the State Govern-
ments in the preparation of the ieports
because the reports which we receive
from the .States sometimes arc defective.
and there are so many shortcomings. For
that purpose, we have to return those
schemes over and again to the States. In
order to avoid this procedure and to save
time, we have decided to open those
regional offices—

SHRI JYOTIRMOY BOSU: Assam
2.75; Bihar 11.79; Madhya Pradesh 11;

Omnissa 2371, This is & miserable state of
affairs,

) SHRI BALGOVIND VERMA: That
18 correct. So, we give preference 1o ihe
backward States over others.

SHRI JYOTIRMOY BOSU: Bring
them up to the national level.

SHRI BALGOVIND VERMA: We will
do that. We will do it as best as we can,
We are trying to give preference to those
backward areas over others in the coun-
try, and we will see that soon they come

up to the level of the advanced States of
the country.

SHRI JYOTIRMOY BOSU: How soon.
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SHRI BALGOVIND VERMA: We
cannot fix the time, but it will be our
endeavour to sece that they come up to
the same level.

I want to give the House some facts
regarding the electrification of Hanjan
bastees. Some Members mentioned that
nothing in that direction is being done.
I would say that mo scheme will be sent
by the REC now in which provision for
the electrification of Harijan bastees is
not there and where villages have been
electrifiead without the Harijan bastees, we
are giving special assistance to the States
at very concessional rates of interest.

The House will be glad to know
a sanction for electrification, up to
28th February. 1973, of 4,753 MHarijan
bastees, has been given. 37 schemes
costing Rs. 200 lakhs have been sanc-
tioned. Up to the middle of March,
1973, 9,743 Harijan bastees have been
electrifiedy There is a  provision of
Rs. 250 lakhs in the year 1973-74, In the
fourth Plan as a whole, 20,000 bastecs
at a cost of Rs. 500 lakhs are proposed
to be electrified. For the fifth Plan also,
a provision of Rs. 15 crores has been
suggested.

that
the

MR. DEPUTY-SPEAKER: You have
taken almost 40 minutes. How long
more will you take?

SHRI BALGOVIND VERMA: Only
10 to 12 minute more. (Interruption)

MR. DEPUTY-SPEAKER: The Deputy
Minister's intervention is as long as or
longer than the Minister’s reply.

SHRI BALGOVIND VERMA: 10 to
12 minutes.

AN HON. MEMBER: Time
extended.

was

MR. DEPUTY-SPEAKER: Time was
extended, but there is a long list of
speakers from your party. If the Minis-
ters take two houmrs, what is left for the
Members?

SHRI BALGOVIND VERMA: Only
five to six mioutes more I will take,
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MR. DEPUTY-SPEAKER: You were
giving statistics.

SHRI BALGOVIND VERMA: In
order to bring about a vniform develop-
ment of our country, we huve started @
scheme known as rural engiueering sur-

vey scheme.

The purpose and object of this schemne
is (i) to bring about uniform develop-
ment of villages by—(a) raising standard
of living of people, specilly harijans
and other backward classes; and (b)
providing basic amenities of Iife, such as
drinking water, electricity, roads etc;

(if) To assess the possibilitics of pro-
viding irrigation facilities; and

(iii) To suggest improved moden
agricultural practices.

This Rural Engineering Survey Scheme
is intended to provide these basic data
to the planners by on-the-spot surveys of
villages in selected districts. The data
so compiled will help in the formulation
and implementation of Rural Devclop-
ment programmes. This will be: made
use of by different ministries for the pur-
pose of bringing about improvement in
the villages. The main programme of
this RES will be to tell us about the:

(a) Minor irrigation works;
(b) Rural roads;

(c) Drinking water supply;
(d) Rural electrification;

(e) Soil copservation and land wuse
planning including  contouwt
bunding and Gully control.

This scheme has been started in 26
backward districts—drought prone, flond
or cyclone affected districts—in 17 Stal:s.

There will be 575 survey parties dur-
ing 1973.74, 425 parties are now work-
ing because there are some difficultics in
our way. The engineers are not coming
forward to work in the villages, and we
are trying to bring them round. In every
district, there are 25 teams except in
five States of Assam, Himachal Pradesh,
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Jammu and Kabmir, Kerala and Punjab
where there are 10 teams per district one
team consists of 9 persons (2 engincery,
1 agricoltural graduate, t field assistant-
cum-tracer and 5 non-technical staff).

This scheme is job oriented. ¥t will
provide jobs to the unemployed engineers
and other persons. We hope that during
the 4th Plan, the total number of per-
sons who will be employed will be 5,862.
Till now we have been able to employ
3,180 and I hope in due course more
persons will becoming forward. The
villages which have been surveyed are
750. It is a Central scheme and  the
entire expenditure is to be borns by the
Centre as grants-in-aid to the States and
it will be the duty of the Statc to carry
out the scheme, The activitios will be
co-ordinated at the Centre by the CW &
PC on the one hand and Land Use Sur-
vey Organisation of Indian Agricultural
Research Institute on the other. Thxe
surveys have been started in almost ail
the 17 States and in 1973-74 we hope to
see that 17250 villages are surveyel. In
the Fourth Plan the vrovision is for a
sum of Rs. 610.5 lakhs. f[he proviston
for 1972-73 is Rs. 285 lakhs and fot
1973-74 it is Rs. 287 lakhs, In the Fifth
Plan we hope to take up 70 districts in
which drought prone. flood or cyclone
affected or hilly backward districts and
also tribal areas will be covered. We
hoped that 2% villages per party would
be surveyed in ope month. But it should
not be completed due to  vaiation m
areas of the villages. Now, therefore,
we have fixed up 1250 hectares per party
per month. Because the arcas of villages
vary from 1400 to 45600 sq. kms, |
think this schemg will tahe from two (0
six years except in Kutch and Sodhpus
which are bigger districts.

I want to say something on N.P.C. us
Shri Tewari says that I should spsak on
this subject.

MR. DEPUTY-SPEAKER: You may
speak at the cost of the timing of your
party’s colleagues.

SHRI BALGOVIND VERMA: Shri
Tiwariji mentiongd yesterday that the
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National Projects Construction Corpora-

tjon was running at a loss, It is a fact.
Sir. It was running at a profit till
1966-67 but since then it has incurred
fosses to the tume of Rs. 425.54 lakhs.

The reasons for losses were: fall in
volume of work, depreciation on idle
machinery, idle labour interest on bor-

rowings for working capital and uneco-
nomic rates quoted by the NPCC for
certain projects.

Early in 1972 the Cabinet reviewed
the working of the Corporatiovn and de-
cided to give it a further lease of thres
years. Since then we find that it is
Joing well. A number of steps have
been taken to improve the workinz of
the Corporation, Unserviceable equip-
ment upto Rs. 53 lakhs has been dis-
posed of; strict economy measures have
been implemented; idle labour which is
neither permanent nor workcharged has
been reduced; proper planning and con-
trol has been introduced; and incentive
scheme has been introduced to ensure
fulfilment of targets. You would see
that the turn-over 1s now going up from
Rs. 402 lakhs in 1970-71 to Rs. 443
lakbs in 1971-72 and Rs. 750 lakhs in
1972-724 Losses had come down froin
Rs. 131.59 lakhs to Rs. 70.43 lakhs in
1971-72. The losses are expected to
come down further. WNew works to the
tune of about Rs. 8 crores were obtained
in 1971-72 and Rs, 85 lakhs in 1972~73.
The Corporation has on hand  works
amounting to Rs. 20 crores.

The Corporation has about 700 regu-
lar employees, technical and administra-
tive. Apart from this, they employ
work-charged and muster roll for specific
works. The later category will be ren-
dered surplus as and when a work is
completed but the Corporation makes
efforis to divert the workcharged staff
to other jobty Their services are not
dispensed with. Regular staff continue
to be employed by transfer to other pro-
jects. There is no plan at present to
tetrench regular staff,

. SHRI D. N, TIWARY: Are yon mix-
ing up permanent staff?
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SHRI BALGOVIND VERMA: There
are permanent people: therc are work-
charged also.

SHRI TRIDIB CHAUDHURL (Ber-
hampore): I have been waiting patiently
for two days to draw the attention of
the House to a dire threat which over-
hangs the entire Bengal in the form of
erosion of the right Fank of Ganga
downstream Farraka., 1 have been trying
to raise this matter earlier also but um-
fortunately I have fiot succeeded in evok-
ing the requisite response from the Cen-
tral Government. If a man of umm-
peachable integrity and great scientific
eminence as Dr. Rao were not involved.
[ am almost tempted to say that there
was some kind of collusion between the
Government of West Bengal and the Gov-
ernment over here, Under the screen
of a public controversy about the rcs-
ponsibility, who would take up the rc-
quisite protective measures, valuable time
had been lost and the fact is that
things which could be done if taken on
hand three or four months ago, could
not be done now this year. Two lakhs
of persons face the threat of being rem-
dered homeless; economically prosperous
areas and particularly three big towns
face the threat of being washed out and
eroded completely.

What is more, there is also the danger
that from the point where Bhagirathi
branches off from Ganga downstream the
Jangipur barrage, the nmount of erosion
that is taking place is such  that the
river Ganga may cut through the place
and mect the river Bhagirathi and the
whole of Bhagirathi-Hoogbly basin on
both sides would be flooded. The towns
of Jangipur. the district headquarters
town of Murshidabad, Sankopara, Ber-
hampore, Maldah and even Calcutta
would not be safe if this is allowed to
happen. Lest it is thought that it is
merely the erosion of the bank of a nver
and so the homesteads of some people
are at stake, I would like to draw the
attention of the House to the fact that
National Highways, which are a central
undertaking, railway line from Howrah
to Farakka, which is a central undertak-
ing, a part of the feeder camal, which is
a central undertaking—all these central
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wundertakings, apart from the towns I
have mentioned are threatened  very
muchy I was surprised the other day to
thear the Railway Minister saying that no
part of the railway line was threatened
by Ganga erosion. He docs not know,
perhaps nobody has informed him, that
the broad gauge mainline from Howrah
to Farakka is less tham 500 yards from
the river Ganga at a place called Sanko-
para. From the same place, the railway
line has been diverted thrice before.
You must realise that the general ten-
dency of the Ganga has been to move
westwards, For the last 50 years, this
erosion is taking place. At two or three
places, the National Highway is about
100 to 200 yards from the river and the
river is moving westwards. The feeder
canal is only 1% miles from the river.
What is most dangerous is, from the
place  where the Bhagirathi-Hooghly
branches off from Ganga, about 3 or 4
years back when the Jangipur barrage
was being constructed, the siver was
about 3 miles away. Now it has come
within 500 yards of the Jangipur barrage.
I know the House was informed that the
Farakka authorities will take up some
anti-erosion measures at least to save the
Jangipur barrage, but that aiso cannot
be done this year. I say it straight on
the face of the minister that the plans
that wese prepared are before the techni-
cal advisory committee, and that com-
mitlee has not passed them. Why could
not these things be taken up two or
three months back?

Similarly, so far as the estimates and
plans sent by the West Bengal Govern-
ment are concerned, a public controversy
is going on in the West Bengal press for
the last two months. The West Bengal
Irrigation and  Waterways Minister has
accused the Central Government of re-
fusing to give any Central assistance for
anti-erosion measures and all papers have
flahed it. The only answer that we got
from here was that the Staty Govein-
ment had not sent any plans or estimates.
Now the State Government have sent a
plan costing Rs. 63 crores. And no less
a person than the present Chief Minister
of West Bengal himself announced on
the 6th of April when he met the press
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at the airport on his return from Delhi
“well, don't you worry; Rs. 63 crores
would be given for immediite measures.”
But a cold douche has been thrown on
that illusion that was created by the
Chief Minister by our f{riend, the hon.
Deputy Minister, Shri Verma, when he

said in reply to a question by our young

friend, Shri Das Munsi that the matter
is before a technical committee of the
Ganga Flood Commission, it is Leing
examined and then it will go to  the
Plapning Commission. I  realise that
Rs. 68 crores is not a small amount and
that it will take some timz. But I want
to know why these things could not be
taken up a little earlier, I am not in-
terested in blaming this Government or
the West Bengal Government, but bet-
ween the two of them they have created
a situation where nothing can be done
this year.

I have to draw the attention of the
House to another dire threat that over-
hangs the district of Malda. You know
that disastrous floods took place in the
district of Malda because of which the
Farraka  Barrage authorities and the
Ministry here took the decision to build
up a flood bund. It beats my compre-
hension how things like these can be
allowed to pass but it seems that this
government have allowed themselves to
be brow-beaten by a very high-placed
person in the West Bengal Government
not to complete the flood bund, My in-
bund remains to be completedy If, heaven
forbid, high floods come this year, there
will again be another disaster and I do
not know whom we shall then blame.
We can blame the Government there and
for that there is the Assembly. But
whatever help we could get from here,
we are entitled to get, that we did not
get.  So, I would conclude hy appealing
to the hon, Minister that although valu-
able time has been lost, at least now let
him go to the spot and see things for
himself and take whatever emergent
measures are needed to save us from
ruin and destruction.

MR. DEPUTY-SPEAKER: Owing to
a long list of speakers from the Con-
gress Party. 1 have been requested to
allot only seven minutes to each. Even
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%0, 1 do not know  whether it will be
possible to accommodate everybody.

SHRI B. R. SHUKLA (Bahraich):
Mr. Deputy Speaker, Sir, Dr, ¥g L. Rao
and the Ministry headed ty him deserves
sympathy, support and understanding. If
in spite of his brilliant conception of
linking Ganga with Kaveri, we are
reluctant to offer a bouquet of flowers
to him, we should at least refrain from
hurling brickbats of harsh criticism at
his Ministry, because his task is tremen-
dous and his limitation are many.

At the very outset, I would submit that
there should be an attempt to initiate a
measure in this House of Parliament to
put the Departments of Irrigation, Flood
Control and Electricity on an all-India
integrated system. Because, if Railways
and Communications are important and
they are Central subjects, on the same
logic these three subjects should be
included exclusively in the Central List,
The second thing which I would suggest
is that the tube-wells, which are dealt
with by the Ministry of Agriculture,
should be shifted from that Ministry
and they should be taken over by the
Ministry of Irrigation and Power. Other-
wise, there cannot be full justice to the
construction of tube-wells in the coun-
try.

It is needless to emphasise the obvious
fact that electricity is the life-blocd of
modern economic act:v ‘v in this era
But, what are we dowag® The hon
Deputy Minister has taken pains to place
before this House the various achieve-
ments of this Ministry. But I find that
the pace with which these activities are
being carried on is dismally slow, and
it needs to be quickened up. Otherwise,
I am sorry to submit that even ten or
fifteen Five Year Plans would not be
sufficient to carry electricity and irriga-
tion facilities to the different parts of the
country. The time is the essence of the
situation,

Then, there is another thing which 1
would like to emphasise. There should
be uniformity in the rates of electricity.
If you have statutorily fixed ome price
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for rice and wheat throughout the coun-
try, there is no reason why electricity,
which is consumed in bulk by agricul-
turists for the production of these food-
grains, should not be uniformly charged-

Then, I would come to some local
problems, Mr. Verma has touched al-
most every part of the country. But,
wittingly or unwittingly, he has forgotten
to mention and touch the part of the
country to which he has the honour to
belong.  North-eastern region of UP.
is the most neglected part of the coun-
try. There are five rivers which are
perennial source of water, namely, Ghagra,
Rapti, Sarju, Kauriala and Bhakla. These
are the five rivers whicn come down
from the Himalayan mountaing and then
they enter the plains of Indian territory.
They enter it not at a  high altitude.
Therefore, it is not possible to generate
electricity through hydro-eloctric methods
in the plains of Indian territor)gq

Now, fortunately, we have got good
relations with Nepal raj. Two schemes
were conceived long ago. One was Jal-
kondi dam over the river Rapti in the

territory of Nepal. That scheme was
conceived, duly investigated angd the
feasibiity report was submitted to the

Government at least a decade ago. Then,
there is the Kalyani project in the Nepal
territory. If the Jalkondi dam project
the feasibility of which has been duly
certified by the technical experts is imple-
mented, then the whole of the districts
cf Bahraich, Gonda, Basti and other div-
uw' in Faizabad Division will get ample
facilities of irrigation and they would
have ample supply of electricity.

We have designated many districts as
industrially-backward ones. In order to
remove economic imbalance in different
regions of the country, it is necessamy to
make adequate and ample supply of
electricity to those parts because in the
absence of adequate supply of electricity
no industeialist is going to set up his in-
dustry howsoever financially he may be
helped by the Central Government.
Therefore, in order to remove the econo-
mic imbalances, the regional disparities
and to remove the industrial backward-
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ness of these districts, 1t 1s necessary that
there should be ample provision for the
supply of electricity m these districts

Then, there 1s the dramnage scheme
which 13 a Centrally-sponsored scheme
1 submut that this 1s the most mismanaged
Department of the Government of India
The people of this Department have no
contact with any of the representatives
Some ofhces 1re lo.ited here and there
They take up a scheme, they try to open
dramage m fertile fields ind pocket the
money for themselves by way of briber;
One scheme was inttiated 1n my dntoct
that 15, 1n Baghel Tal Something has
been donec and then it has been iban
doned I submit let us be more realistic
and more earncst about it

So far as the flood conticl 1 concern
ed, the less said the better We have
not made any sepous attempts to  pre-
vent floods The only thinz we do 15
thit when the floods oclur  we allocate
money year after year and the peoples
musery becomes the opportunity for
offictals to get the money allocated

St ARy WAL (AGAT)  IT-
erer w@eg, wfr ¥ 7& wiagfe 9k
F4y gagfe ¥ Freor dw Y HAG GG
21 9T § 1 wEe # 3 e & fag
#T FarEw Fw & fag ag g -
T+ ¢ 5 3w § frard & argT 3@
s afgo

faarg & w1 sz & fAg
F A INT E 09, g qq Wy
FATAT § | TE DFATH B FrAifeaq
FTAT ot agT s & 1 A7 T@T
¢ fir wrEw T8 AN ¥ aga & I
gAT ¥ | TERT T, TR AT
A w A G € 7 79 Ao
fo & ark § it aw H1E foiw =
& a1 <@ ¢ 1 foaar ot & ag aww
TEHT WE W 97 @ § WA e
g faard & fag §ar wfew a7 )
¥ wrgar g fr ag & og oY A w
qug ¥ 9¥ g § femrawed www §,

s figermr wg ok @@ %
I gar & fag gt 9T wETeY &7 §,
gy foard & arem difow 3, sy e
fft a9aT ®Y SEETQ @ WT AT
7% 9% Y war & fre wiT 3w ¥ fag
7€ gt & a1 g 1 A /Ay A
THT FY TET FI F AOAC T 8,
12§ UG FIT H Oq J Y qU e
&1 O F &Y, a1 FT AT ¥ 9w
o femr & @) o9 0 Wt ST
FEEN BT & 1 TF OF THT WY
gy AT E e M Ew F Ty
e fau dav faar wman & a1 ¥
gfroa ik aifear it dar & o
agrar & WY ¥ THET RN g
o guE I TEn AR ¥ g
& waY Y swH ¥ fav g ETEe
T JoqTET TEM F fr g SO
% @ 9 &€ 1Y FF A9 AAT q9Y
AT FTATfFET 7EY AT AFY, qW/T 4
SYTET & SATRY TEF FI A0, TAII
I S B QI A AT g
ST | 9T AT W T & W ¥
frars Faed T aaw R e
THEIC FT AT F2T F O Frene Y
aFdqr § 1

w F¥9 urar A fawrd ¥ amew
FR ) qATT I AT % fi AR
¢ fe ol wrg & sumer A, el X
T Afew & wew g fr faed
¥ argAY #Y @3f 1 frar sy f aga
S &) afz fady sgwr ¥ @ a@
gfamr ar garw &Y, faarf & e
SATET qATA Y § A wew qI0 A fawr
S_W { WY A FT AT F9 5 Fuer
ara sfamg et & ama 9 ¥
a fa=rd & graw Tew & fAg W
oW 7 Y &N qm Ay ¥ AEar
Rear @ 0f fF sEwr i gerfw
s W@
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v s & o] e
W iy wert ¥ adr gk & ol
s frdt w7 o1 s Y T & A
a ¥ w1 e Ayt folr Ao g
g LT ¥ G w9 S W
TEET WY § W FA FTC@IR A
e § & s arlr A faem iR
faoreft 7t Fedrly Y ag A uFdm ?

faga & a § Wi § go FgAT AHEAT
F ) SEET WY AW SRA & "
TE g & | TS [ Faad Aol
e BT | g| WA Y 3w § aga
THgE & 1 %€ aeily @at § W
am 0k wifqarEr dat § fawft
o W A GgE e 9 Sun gl ¥
fargr o g@ & fag g ) o &
wfuw A0 fows @t § fawelt og=mg
afs 1L faaat § v ) Y9z W@ AN
§ g &1 Y 99w § o wre ferd
a9 A KT faaw  gfawd s
7 fow3 st fawfaq @ui & qFEd
T O o w0

T RW {3 G qAH IW
TG 9% § | framat & qrel Wi gg 3
afgw faega fawer Y oK & 97 @
FIAIH T T AE G WA § IE AN
T oY & SrafE frAT F gt § oy
T & | OF Y MY §@ | A |
1 Y WY S W T @ 9ER
e &%, feami €Y sarer ¥
;nﬂgﬁmq'é‘,zam@ﬁvﬁim

1

1 ‘Eo gYo fam qrfem (ﬁ'mnw)

JuTERE WEY, ¥ fenreer w1 § awdy
;mng ) qft wxedt & oot W § R
W ¥ arae #Y g wi §, g o araw
FZ fear § uwr wae wrr o sar
Wﬁm’rtmuﬁﬁw%ww
TEM SR forerar foararr sy § wordy agar
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w0 W EPT Wi qraT A g A9w
# wsfr ardely 1 g ot qfireees
AT AT ey wH E A

WO ara a8 & fF 23 7@eaY, 1973
#1 fgard oY & o SWI § F@ar
a1 f 1981 a% gifegsa Wt o=
Ay g W oqed | wrE W sEn
g T gy AT A A g | Fraan
wfweie § aft g1 v & foor o=
AT FRE M QAT ¥ FE
e & & g A TUE
ww ¥ wg 'y § f&  duFw
arafe wig & 2 T WY A T¥T
¢ fage =Y fa=m, e 7@ fawar
A FREERIA FTHY & a9 9T
g0 & Ty 2 | way A i
ST ¥ AT AE o9 #iEeeT 1
F1E FAeeY o § a1 gt wfaw R
FHOT FATT T T IAHT oIl IH
fast strar &1 frar wYE wRieE WA
wEY 3T Y g7 g g o | ey
WY fawer & g g wew gfe
SR a9 fa9mr & grsiee AT T THY
9% QX TEY gU, D 7 W 3w arg
forsr w7 1 ww gfzfemw
ATHFA T T 9 2 99 gUE F
qI¥ T T AT 2 ey a9 & awa a7
W9 97 T g1 9T | 9ra F 9gd
wfsars & 1| a1 faa g forgar W §ar
T NG STGHT qTa¥ TI7 FTAT & EFM |
W AT & fF At & et ¥ ot
agt aEgt & WX A @Ay ¥ faq @
geet & fog faaet &f & w9 g0
TEFaT FEAT gd § a7 ¥ qg w
cqrfam a4t g #3A & | v gfefoa
ATHFIR T AT g5 & f5 7 o
qT §ATFTH Ao 7g) 3 A fo e
Y TN 74T L w7

ara fefersqwm faven & @y &
78 ag fAdew s & fv g aw @,
T =T & AT e € &Y ¥ 1Y avr 3
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[s*€o #Yo faw arferw)
& « ¥ wre £ & o efw oy Yy
gt gEw dar ad wd & fag
el 1 aY 7 ouE Sy R
Y wovew fow g ¥ g4 & ww €
& &Y oY 7 & 1 wre € & WY o
¥ W 77 gure fear e wrfeq
frfda § oo T EEA §
gfear 25 fad @ femrar & fr god
96 AT SaTw  fag § AW Faw
22 ®¥OAE gQ | §W & q@T wwr §
fs gy s freet st & aY v6
wNiwy fagard Ydae 22 weoee
T Mg WK Hifeqy Fwew 498 fao
§ I F ¥ wqelige & 342 | AV Tav
amar ¢ v ow gu o wrRE I
AW FT QA W IT W BIET
€Y fawr avar ot sifeaw sidee s
¥t =rfeg WA Aifeaw see & w<
fdiem Y 9t qqrar wfgg arfs
T FT HrAEr S e 7% o sETET
oY ¥l ¥ 9@

TR gt Fopet stoieew W @ &
FTREWET AR HN L, forw &
I 7 & qgav yrar § Fow S
T AT YT H 1617 FUT T WH
T §, U I W S AR 8w
& fog 3427 ®0% W & A,
warRIfi S o d, @ ¥
T sty avafer o grfv g § 0
T forg oedr § i o= g wY
& g forar oy | & el WERT X AT
ot famfa s wgar g 5 3 O
& ot ereor §, 9wy Fasremr wfem
T vaew § WiT & fafaeed #F o
ICEEHY §, a7 SAiwSwE T@r &
W % foms . @ 5@ §—
afeer wo a@ ¥ @7 &ew Foande
WT G%AT | WTT FY AVSAT § FLH ISAT
aifge arfes ¥ e 9= § o=
R o
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W qror it 9w affq et &
fog gwaie qam & = & 10 9
T A geafy W € g | @ o
FY T W, WYY el W W g
T qIAT & O WY agEr wiHgg |
T HIE 9197 272 FOT 597 BT Rrac-a
faar & oo frfiraer duewre § wicioe
Jwrasrfiear d, dfew gRawdfs
T gfiue g a1 ¥ ag O T
forg Fgav ¢ s wre wgd € fir qrax
s i Re geawe § i eIy
# wfoeda v § 1 #3 frodr diwr feal
§ TR W g AmA A Sifow
f& faey fv-=rc gl § frw feer
wz fr fea-feaer gedew fear
mr T fean SRR faar o< fey
quge fopar FfwT qar a8 =97 1 @
T TEW F) @H AT O w9 8§,
¥ FTT TAT WY TF HAT A1
¢, e WY st Y, S ¥ e e
T¥ T g v ave7 frar wi-—ag &t
ol q1d G & | TET R G0
gl & 99 & FICr BT JAV FAT
g |

oY ow qefly Fowr § 4. 8 fafeaw
FFEUT Y QO H BT TR A fw
ar, feT s 3. 8 fufome v &
gfemmgiwe &t T Y ol § 6%
ag it sy war & 5 90 T gfe-
arisioT W Y 1 AL HY T §-
S #YE HAE agT A ¥ I g @
N IEF 10 AT ATX 90 IO gfewri-
o T 1 W fg I ger §
W CATEY TqAgAe i AT
Wfgq | ST iR wiiteeaT & A
faar ®X OF ®wfERER SRS T
wfge | gwrd opiEl & A 9t qer
&, Al ¥ oy vl §, Swe Frwrer #
wTeT & v Wanw fear o o
WEl 9T FH-AWE AW WM I FW
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N wey gl §, afe s ¥ s
w0 ay ¥ St & afed ga o
wr uan Faar€ & forg &Y o feT §3wr
# wew A #h st ofm Y
aw A Enft

s @ den s R E
w1q gAeffadr ¥ forg e fre e
w1 @ § aft orfr & fau Y oo &
v fre e A Fsger sy awda
& | AT @ & 99§ e 9w
F Sar w3 &, ¥ I w1 o qwd @
flroaffedt mmlwa m § o%-
a1 AT wifg WK 9FT w7 ' 9 O
ar gFr =ifew | ™ awy ww-farrd
Sfo ST TR ¥ e & wR -
fagrd wrEde T, G AT GE—AT
& e &1 T TR § giohe wive
3 fgad AT 97 AT 99 F 918 g
gfrafadt & ¥ o =92 frgwr A oY,
IR fgama s qowmar fv sTeae
AT 9T 72 T ¥ 340 To WT
THT T G HAT S, WF 3T 5 Ao
o efefed ¥ oo fer T A
FHT qgAT §, W@ gIE el ¥
st gficimm *Y ot &, 99 a7 o
¥ o w9y gfoivm & qgar §-ag wga

7 & | 37 gam & @ W ey i@

™ ¥ o e qg Wik diawm
T T ST F s & Farg e
dar i g o

¥ el % wmpet —ft safer
HAI-ATT N §— 78 AT T
afifoew wfdim wmwe
&1 ag wit aw e gra whrge A
forar oy L E g g e qemt o &
awx e wor wifeg | A e ¥
Fewer ard-ferw it Frdwer o wifige |
241 LS——7
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& F v § Rw ¥ A 9y e g
gC & o7 B g fewrddiz e
Fafe & s ard @ ad | Ny
FHE NIAT §, IT A IF0E 2 0
" i | fevar & a0 e -
TEF qICH WY T9ATRH | SUTSHA HERA,
AT { giGwe ag9 ¥ §, R
o5 & PmA semAga
AT 4 TH7 TAT ¥ § 1 & oy wgramse
& gfiww ® SuveT ¥ U S A
Fifewr wwh wifgg

e e foax fergga & ot §
Y fa=TT T W g A% aY feifesw
fefiorer 3 | fow fomr il & fo
fesmaerst @, 3% $WA g, WWT A
I F1 7E AT, 5@ e §F gy o6l
Ny A s eE g f& o
fesqaes #1 ava =Y w1 7y wwar Ay
qfedrw St €, fow § awar
T & A% | aArE § 9T § 21 waa
&Y & WX agT wuw @ war § | I
favie 3% & gar-—wer AWM N TgT
AT R |

oft fanpfer faw (FigTd) © SaT-
sqey Wgwa, & wer St & Wy
a1 gicw @y e §, A S&b
St & Prrarer e § —ag ag MR aqr
TR FY Tg-1@ A AT R ¥, W
qrer AT Y gt wE wr g% & e
aggur & & wew @ vt oo a3
T E | AOEF U 150 FOT 9F T
gt ¥ § ¥fem art ofer st Rram
b g W owe ¥ e gdR,
AR o fef A @ W & e
o @ 51 ¥ ae fowd v ownx
g Naguvdt A, e fag
W W g gl t v w@
i §—ETT W ST 5 ATE O
Jfgy o wrw w1 o § Sy v
& o frerr ¥ ol % arefr v wud W
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[sft FasgPr (=)

war fawnd &, wwat waaw afgy, o
gt g e wifgy afs foar v
FIAET EEE, IT H g e A

Th A —vew § aga A
qrow g g, Ay W wAEAT R qer
W S §, forg Y aorg § & wfiy aware
@ e o w5 T F fag S
FI-FArT & A T § o
FAR A ST 73 &, IAF TR AT
ST A7 FT 7 ¥ frg fee foam
ar B ) Ppem AT AT ¥ am
Fr g & w wgd #Y nAwr W
arfe diwsi 78 ) g O T wEET
waear a7 7 g, g6 fAq & =rgar g
fr 7y F1 qwr awr Al | @y
arET oY gvars FEY gy s drs
Wt T STREET )

HA} S A SR T EATT Wi FAT
g1 a1 fF o A w7 A ¥ WF
e & F09 ¥ S, AT "9 39
F1 T AN SN F TH0T FOY Y AT
& st Wit 2 &, fow & 9 w0 Agw
aer ofr g <@ 8, ¥R fag & srgar
g osmger ® o oww oar gd
Gt THF FTAR N FAT GE AT F
|THY W TG WY @ wT qwt &
wHd w1 g et aagum ar
IqF [QATH 7 A7 |

g & wefal w1 qEreen agy
fasr g gy & forg onfld &7 of |, rfwm
JEEer st ot aEr R oagm &
s 7 G Y fer & oY R
NHT 7 FIgAgIET WA & dw aay
&, o 9% w0 dwen @ g g
gafag famr oS 71 dar a9 3,
3%y W dur aray &, I AT AU
Riti

BT agr fewegar W anfar &
FUT T JTH W TIET O A0q K9 T
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& IO FUR TH 7 N ¥ vy Ferae
g T 3@ g | gl § wifar aw
=4 1 G e ST &, w05 wr o 8,
¥9 ¥ qg7 s wfa §idr & o feard
& &% ¥ § i wvaafear & wifrd
FH AR & T FIA TR & afx
AT TTH aTH T oW A7 AGT &7 9y
T &, ¥ swam At Iw ¥ ww
faar sirr | fosegar daFagaAA §
Tgr & WA A G ave ¥ w47 SR,
TEr & S AT T Fae F--wAw AR
Fugy & Sfaa syqeqy 1Ay wifgq &
argar g fF ) wgew @wr 94 A
& HAHA AdEWE gATE, Iad @
TN F oA F AT F
T F T 777

TF At e A 59 A g
FE F T NFAT F I FOARE AR
AT HA TR 1 TR IAN [ @
¢ & 3@ g O aEt &Y F18 wrEr
T Y qrer ) gefag & 9w g
fF welist  agr W@ w& gEer
I fF gwar wrEEr o ar Ady)
3w 799 gt At o fe fw gwy A
wraEr g
1507 hrs.

on A ag § fr we fage ¥
aRAm ¥ qay ¥ faeelt §1 afrar
AT QAR 11 A IO fagre
TS OF § | T & 25 @y arg o
T T A Y W qE & TAHIAE
oo oY e & oy oy wgmr T g 39w
¥z ¥ gH wY o Hroar T E 1 5w AW
F e d agT AT g T AFFT 5O
gw SAH T g 1 wANH W
ot fasrelt fororely &, e ot Taw @
¥g 97 Psivare § wiafs g wdm Wi
TH A TR WG O W W
#aer gfiritane farorelt freefi  + o0
suet Y, Thy Wy g A WA A WH
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Grants 1973-74
arr @ @R W fasrely w5 Sty
fwe agy T ArwEd o w7
faardt & 1 gufog & wgar g fa fasrelr
N gaa # gaR AT Iwer dw ¥
TSR T |

o I gg @ & fp QA ¥ g
qra Ra § WK AR ¥ g
FAA S IX § ) GAFERT § 74T 60
et § AT poaRqR 7 WAitey dwa
W & 1 37 framr avam A gar
f# 60 Wrer a2 g7 EWT F90F AW
fer &Y = wer faselt & w08 | qv
QAT {Y A TG o7 IANT AT AZAD
fagAamadr %, & feama
FIAT w1790 § o w57 T o
sfar faa 7 ) g vl Y agw @
fadigy &, IAF A W GAST ISHC
ATET & | R AT & A3 AT FL

uH aiF A 0 3 faw § wae
78t w1 qt Taregai w4 & mwar &)
THA ArAT O JGE AN G & A)
IAHY Forg A Tavrgewn 78 § Oy wT
ST W qE g SUreT g AT )
Adrsr wg gvar & fo famgear af &
A qEF IR AT Ag AT L 7
g g 76 9 @@ S A A
q Ffwa gar a4y ag &7 #a4¥ 8 a1,
wEAg e g § 7 @R fafrex
ar ¥g3 & fr a3 FfeT a8 A w
Fg e gerd ¥ 9 st § 1 sRhag o
i F Fo § 4@ 93 o o ww A
W HTY T g W g fadl ¥ @l
wﬁammﬁa@mr{tw%m
¥ A wgar wifgw | wf T wEA N
T 1 W Frar § W Ao a1 wER
& Y v Faarer 35 wraw &

oY e A firs FATY ¥ A
FTRE 1 3 e f Froreft w57 ot Awrery

frz @ wfge 1 Faw ol W
& A fire wd S wifg T afes ardt
R fawelt A &1 Fwww frs g
w1 anfF @Y smrg WY Y aXEE
gfray faar @% 1 (swwem™)

Iareas Y, afs w9 wF @ F 5
o | ey FY @Y 20 faae £4&, faai
#7 15 fraz fadr ) g ady =g &
%A@ & Wy g faar gar §
o 7% yaqfia

MR. DEPUTY-SPEAKER. gm o%

fwaz &fFq 1

It is not so. After I had announced that
7 minutes would be given. on the 1e-
quest of your Whip, [ have not made
any discnmination. So do not bring this
charge against me If yon take more
time, it means that your other c¢~lleagues
will not have the time. Otherwne, 1
have no reason to deny you the tume.

+t fayiar tast : frefy 1 Q1 ww
faad qof &9 ¥ w1k fFft # Faw
FAA FAT ——T AT AT Ffordr | ey
N 7@z WiwT A7 ol w1 oSA9E
aH @TET &Y AT | A TF ®T X
[T FL |

15.05 hrs, .

DEATH OF MEMBER

MR. DEPUTY-SPEAKER: I have a
very sad news to announce A little
while ago. a very valued colleague, Shri
Teja Singh Swatantra, was seized with
a heart attack and he was taken to the
Willingdon Hospital where he was de-
clared to have passed awav.

Death comes to everybody, but when
it comes in  this manner it is like a
mighty blow at the heart. I think
obituary references to his passing away
will be made on Monday. We cannot



